
CENTRAL All'4INISTRATIVE TRIBUNAL 

CAL CUTTA BENCH 

No.O,A 205 of 1996 

Date of order :; 7.8.2000 

Present : Hon'ble Mr. D. Purkayastha, JudicialMnbr 

Hon ble Mr. G.S. Maingi, A&ninistrative Mther 

1ALENDU BISWAS 

UNION OF INDIA & ORS. 

For the applicant : Mr. S. Ehattacharya, counsel 

For the respondents $ Mr. K, Chakraborty, counsel 

ORDER 

en the matter is t&cen up for hearing, id. I 
+unsei'  

Mr. S. Bhattacharya appearing on behalf of the applicant, 	• 

subiits that he does not want to proceed 4th the matter 

as per instruction of hi's client. He has produced a Letter' 

in support of his state'nent. The said letter be kep with 

the records. Ld.' counsel for the respondents, Mr. K. 	akrabortY 

is present on behalf of the respondents. 

2. 	In view of the above, the application is disposed 

of as being 'not pressed!. 	
t , 

MEM8ER(A) 	 • 	M(J) 1  


